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which has now come down to 12.20
lakh tonnes only, annually. because
of the negligence of MMTC and less
number #of ships calling at Paradip
to export ore. The Central Govern-
ment should take immediate steps
to clear this backlog of 3.1 million
tonnes at the Port and should ensure
regular export of 40 lakh tonnes of
iron-ore annually, sp that thougands
of Adivasi workers who earn their
livelihood by working in the mines
get regular work and the economy of
the Stale is not shattered.

(v} NEED TO PROVIDE ADEQUATE FACI-
LITIES TO WEAKER SECTIONg OF
THE SOCIETY BY THE BANKS.
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(vi) RECONSIDERATION BY (FOVERN-
MENT OF THE PROPOSED TOUR OF
INDIAN CRICKET TEaAM TO
BrrTAIN.

SHRI EDUARDO FALEIRO (Mormu-
gao): The recent decision by some of
Britain’s leading cricketeers to offer
their services to South Africa in ex-
change for substantial payment raises
the question whether the Indian cric-
ket team ghould go ahead with their
proposed our of Britain this summer
or call it off. The issue cannot be
evaded by the Board of Control. Many
professionals who do not deserve to be
called sportsmen have been regularly
coaching South African players and
taking part in league matches. To such
people, money is more important than
holding alloflt the banner of human
right or UN resolutions on the subject.
The news about the tour of British cri-
keteers to South Africa has been acc-
ompanied by another item about a Re-
gister drawn up by the UN’s Special
Committee against Apartheid which
reveals that more than 360 sportsmen
from 29 countries have taken part in
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exchange with South Afr.ca between
April and December, 1981, and out of
this number, more than 100 countries
are from Brilain and over ‘80 from the
United States, which have been descri-
bed in that Register as the main colla-
borators of apartheid.” India can have
no deal with any country that ignores
the suppression of basic human rights.
Much less so in the case of South Afri-
ca where people of Indian descent still
suffer may indignities.

I therefore, urge the Government of
India and the sports organisations in
this country to black-list all those invo-
lved in collaboration exchanges
with South Africa and to recon-
sider its decision to send a
cricket team to Britain in case any of
the players now touring South Africa
is to play in the British jeam.

(vii) APPOINTMENT OF p PROBE COM-
MITTEE TQO LOOK INTQ THE WORK-
ING OF ALL INDIA INSTITUTE OF
MEDICAL SCIENCES, PARTICULARLY
THE CARDIOLIGY DEPARTMENT,
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